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. (b) the steps being taken to supply yarn 
at subsidy rates; 

(e) whether there Is any move to bring 
haf1d!oom industry in cooperative sector; 
and 

(d) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): <a) A group Insurance Scheme 
for 12000 handloom weavers of Andhra 
Prade~h has been introduced during 1991-
92 on pilot basis. 

(b) At. present there is no Scheme for 
supply of yarn at subsidised rales. 

(c) It has been the consistent policy of 
Government of India to bring in handlooms 
ioto the cooperative fold progressively. 

(d) Government of India provides loan 
for share capital to enable weavers to be-
come members of primary weavers coop-
erative societies. A scheme called 'Margin 
Money for Destitute Weavers' has been in-
troduced during the current year for co-
operatlvlsatlon of weavers living below pov-
erty Una. 

foreign Collaboration In Defence 
Procluctton 

744. SHRI RUPCHAND PAL: Will the 
Minister of DEFENCE be pleased to state; 

(a) whether the Govemment propose to 
allow entry of foreign multinational compa-
nies in the defence production units; and 

(b) if so, the details thereof and the 
reasons for such a· mc:we? 

THE MlNtSlER bF STAlE IN THE 
-MlNISlRY OF PETROLEUM AND NATU-
RAL GAs AND MINISTER OF STATE IN 

THE MINISTRY OF DEFENCE (SHRI S. 
KRISHNA KUMAR): (a) and (b). Association 
of foreign companies, including multination-
als, in defance production units is not a naw 
move. Some olthe OefenceprQduction units 
have already on-going coUaboralion agree-
ments with several foreign companies. 

Change In Patents Act 1970 

745. DR. ASIM BALA: WUI the Minister 
of COMMERCE be pleased to state: 

(a) whether the Govemment propose to 
amend the Patents Act. 1970;' 

(b) if so, the reasons therefor; and 

(c) its effect on the Indian Pharmaceuti-
cal industry? 

THE MINISTER OF STATE· OF THE 
MINISTRY OF COMMERCE (SHAt P. CHI-
DAMBARAM): (a) There is no proposal under 
consideration to amend the Patents Ad, 
1970. 

(b) and (c). 00 not arise. 

[Translation) 

implementation of ARDRS In Uttar 
Pradesh 

746. SHRI RAM PAL SINGH: wnl the 
Minister of FINANCE be pleased to state: 

(a) the number of persons benefited 
under the Agricultural and Rural Debt Relief· 
Scheme. 1990 in Uttar Pradesh during the 
year 1991-92, till date, district .. ; and 

(b) the total amount sencllonad and 
distributed thereof during the above period 
under the scheme? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) The data reporting system does 
not generalelhe district-wise break-upofthe 
relief provided to benefICiaries under Agri-
cultural and Rural Debt Relief (ARDR) 
Scheme, 1990 which came to an end on 
31.3.1991. However, as per reports received 
from banks, 51.81 takh beneficiaries have 

Bank Amount of 
debt relief provided 

Loan 

SCB 545.95 128.16 

SLOB 101.33 33.02 

Total 647.28 161.18 

ProducIlon at Bharat Electronic. 
LImHed. Ghazlabad 

747. SHRI SURENDRA PAL PATHAK: 
Will the Minister of DEFENCE be pleased to 
state: 

(a) the total value of orders received by 
Ghaziabad units of Bharat Electronics Um-
ited for manufacturing Radar Microwave and 
communication instruments during 1991-92; 

(b) the target achieved as against the 
target fixed for production by the unit during 
this above period: 

(c) whether the Government are aware 
of the faD in production of various products in 
this unit; and 

(d) if so, the steps propose to take to 
overcome it? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU-

been provided relief under the Scheme to 
the extent of Rs. 1047.49 erores by public 
sector banks, cooperative banks and Re-

. gional Aural Banks in Uttar Pradesh. 

(b) A sum of As. 322.36 erores was 
sanctioned and released to the cooperative 
in Uttar Pradesh as per details given below: 

(Rs. in clOres) 

Amount released by 
NABARD 

Grant Total 

128.16 256.32 

33.02 66.04 

161.18 322.36 

RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHNA KUMAR): (a) The total value of 
orders received upto 20 February, 1992, by . 
the Ghaziabad Unit of Bharat Electronics 
Umited for manufacturing Aadar, Microwave 
and communication instruments during 1991-
92 is Rs. 13.70 crores. In addition, existing 
Letters of Intent with financial commitment 
worth Rs. 26.02 crores were converted to 
firm orders during the same period. 

(b) During April, 91-January, 92, the 
actual production is As. 56.82 erores as 
against the target of Rs. 59.22 cores. 

(c) and (d). The Company are confident 
of achieving the targetted production by the 
end of 1991-92. 

COnv .... lon of Handloom Industries 
Into Powerloom Indu .... 

748. SHRI GIRDHARI LAL BHAR-
GAVA: WiD the Minister of TEXTILES be 
pleased to st •• : 


